OFFICE OF THE DISTRICT & SESSIONS JUDGE: ANGUL.

ORDER DATED 23.02.2021.

Pursuant to Hon’ble Court’s Letter No. 789 (30) dtd.19.01.2021 and the
provisions contained in Section-11 of the Transgender Persons (Protection of
Rights), Act, 2019, the following Officers of this Judgeship as here by declared as
complaint Officer of the station noted against each as per the table given below of
this Judgeship to deal with the complaints relating to violation of the provisions of

the Transgender Persons (Protection of Rights), Act, 2019.

Sl Name of the Complaint

g Officer Name of the station
Addl. District & Session
1. | Judge-Cum-Spl. For Headquarter station, Angul

Judge(Vigilance), Angul
Addl. District & Session

2. Judge, Talcher For Talcher Station
Addl. District & Session : ;
el Judge, Athmallik For Athmallik Station
4. The S.D.J.M, Pallahara For Pallahara Station
5. |J.M.F.C, Chhendipada For Chhendipada Station
6. |J.M.F.C, Banarpal For Banarpal Station

Inform all concerned accordingly.

Sd/-
District & Sessions Judge,
Angul



